CENTRAL ADMINISTRATIVE TRIBUSAL .
PRINCIPAL BENCH, NEW DELHI ' (7

OA NO. 3082/200%
This the tath day of mMay, 2002
HOM BLE SH. KULDIP SINGH, MEMBER (1)

LK. Saraf
D~1/68, Central Govt. QLrz.

Chanakyapuri N
New Delhi - 1100217 (Ph.688Z224). e JApplicant

(Through : Shri G.K. Aggarwal, Advocate)

. Union of India thro Secretary
Ministry of Urban Development &
Poverty Allevation,

Nirman Bhawan, New Delhi-110011.

Z. The Director General (Horks?
Central Public Work Department
Niarman Bhawan, New Delhi-1100)1.

3. DF Gosl (Mr.)

Addl Director General {desigunate?

through Director General (Works)

CPWO, Nirman Bhawan

New Delhi-110017. ...Respondents
(By Advocate: Sh. S.K.aAnand for Resp. 3)

ORDER (ORE)

Qe

O Eh. Kuldip Singh, Member (J)
Learned counsel for applicant states thatAhe'wﬁnts ta

withdraw the 0A. 0A is dismissed as withdrawn.

WA—

{ KULDIP SINNGH 3
Menber (J)




